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who were prosecuted in K iicia for violating
the order of prohibitioa from January to
July, 19567

The Minister in the Ministry of
Home Affairs (Shrl Datar) : Cases agains.
80 persoas have been instituted for violating

the order of prohibition since January,
1956.

Lahaul and Spiti

1027. Shri D. C. Sharma : Wil

the Minister of Home Affairs be pleased to
state :

(a) what steps were taken by Gov-
ernment for the development of Lahaul
and Spiti arcas during 1955-56;

(b) the total amount spent on the
development schemes during that year?

The Miaister in the Ministry of
Home Affairs (Shri Datar) 1 (a) A Central
grant-in-aid of Rs. 577 lakhs was given to
the Government of Punjab during 1955-56
for the development of Lahaul and Spiti in
respect of the schemes under the heads:
Education, Agriculture, Forest, Medical and
Public Hzalth, Cottage Industries, Irrigation,
Co-operation, Roads etc.

(b) Rs. 5-16 lakhs.

Disqualified candidatesin Last General
Elections

. 1028, Shri Bheekha Bhal : Will the
Minister of Law be pleased to state :

(a) the number of candidates who were
declared disqualificd during the last General
Election, State-wise;

(b) the number of candidates in Rajas-
than who incurred disqualifications :—

(i) on grounds of not filing returns
of election expenses;
(ii) on grounds of corrupt practices;
and
(c) the names of candidates under (i)

above in the Districts of Banswara, Dungar-
pur and Udaipur?

The Minister of Law and Minority
Affairs (Shri Biswas) : The information
is being collscted and will be laid on the
Table of the House when received.

Social Education

1039 Shri Ram Krishan :
* 7\ Ch. Raghubir Singh :

Will the Minister of Education be plea-
sed to state :

(a) the total number of District Social
Bducation Orgauisers sanctioned so far in
each State, District-wise; and
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(b) the number of Dcputymssinant
Directors of Social Education sanctioned s®
far, state-wise?

The Deputy Minister of Education
(Dr. K. L. Surimali) : (a) and (b). A state-
ment is laid on the Table of the House.
[See Appendix VIII, Annexure No. 57].

Post-war Reconstruction Fund

1030. Shri D. C. Sharma : Will the
Minister of Defence be pleased to lay on the
Table a statement showing :

(a) the total amount initially given to the
Punjab out of the Post- war Re-construction
Fund for ex-servicemen;

(b) the amount spent in Punjab till
the 31st March 1956 and the final balance on
taat date ;

(c) the time-wise break up of the ex-
penditure incurred during the financial
year 1955-56; and

(d) the outlines of the proposed ex-
penditure for the year 1956-57 ?

The Deputy Minister of Defence
(Sardar Majithia) : (a) to (d), A statement
is laid on the Table of the House, [See
Appendix VIII, Annexure No. 58]

Untouchability

1031. Shri D. C. Sharma : Will the
Minister of Home Affairs be pleased to
state @

(a) the number of written complaints
received by the Scheduled Castes Commis-
sioner and the Regional Commissioner of the
Punjab regarding the practice of untouch-
ability after the Untouchability (Offences)
Act came into force; and

(b) the action taken thereon 7

The Minister in the Ministry of
Home Affairs (Shri Datar) ¢ (a) and (b).
A statement is laid on the Table of the
House . [See Appendix VIII, Annexure No.
59}
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